
FORM G 
 

INVITATION FOR EXPRESSION OF INTEREST FOR  
VIVAAN MULTISTRUCTURES LIMITED OPERATING IN CONSTRUCTION 

INDUSTRY AT NASHIK, MAHARASHTRA 
 

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency 
Resolution Process for Corporate Persons) Regulations, 2016) 

 
RELEVANT PARTICULARS 

1. Name of the corporate debtor along 
with PAN/ CIN/ LLP No. 

Vivaan Multistructures Limited 
(formerly known as Vivaan Multistructure 
Private Limited) 
CIN: U45309MH2018PLC315169 

2. Address of the registered office  Office No.14, Suyojit Modern Point, CTS S 
No. 6765, 6766, 6767,6768, Opp. Police 
Parade Ground, Sharanpur Road, Nashik – 
422 002. 

3. URL of website Corporate Debtor does not have a website. 

4. Details of place where majority of 
fixed assets are located 

Details not available. 

5. Installed capacity of main products/ 
services 

Can be sought by sending request to Interim 
Resolution Professional at: 
cirp.vivaan@outlook.com 

6. Quantity and value of main products/ 
services sold in last financial year 

Rs. 15,79,09,320.52 as per the Balance Sheet 
for the year ended 31/03/2021. 

7. Number of employees/ workmen Details not available. 

8. Further details including last 
available financial statements (with 
schedules) of two years, lists of 
creditors, relevant dates for 
subsequent events of the process are 
available at: 

Can be sought by sending request to Interim 
Resolution Professional at: 
cirp.vivaan@outlook.com 

9. Eligibility for resolution applicants 
under section 25(2)(h) of the Code is 
available at: 

Can be sought by sending request to Interim 
Resolution Professional at: 
cirp.vivaan@outlook.com 

10. Last  date  for receipt of  expression  of  
interest 

21/11/2024 

11. Date of issue of provisional list of 
prospective resolution applicants 

01/12/2024 

12. Last date for submission of 
objections to provisional list 

06/12/2024 



13. Date of issue of final list of 
prospective resolution applicants 

16/12/2024 

14. Date of issue of information 
memorandum, evaluation matrix and 
request for resolution plans to 
prospective resolution applicants 

   21/12/2024 

15. Last date of submission of resolution 
plans 

20/01/2025 

16. Process email id to submit EOI  cirp.vivaan@outlook.com 

Notes: 1. The Resolution Professional has filed an Interlocutory Application (“IA”) before 
Hon’ble National Company Law Tribunal (“NCLT”), Mumbai, for extension of CIRP period. 
This Form G is subject to approval of the IA by Hon’ble NCLT. 

 
 

Sd/- 
CMA Harshad Deshpande 

Interim Resolution Professional of Vivaan Multistructures Limited 
IBBI/IPA-001/IP-P-00166/2017-18/10335 

AFA No.: AA1/10335/02/211224/106686 (valid till: 21/12/2024) 
Reg. Address: 403, Kumar Millennium, Shivatirtha Nagar Kaman, 

 Opp. Krishna Hospital, Paud Road, Kothrud, Pune – 411 038 
Reg. Email ID: harshad_de@hotmail.com 

Process Mail Id: cirp.vivaan@outlook.com  
 Place and Date: Pune 06/11/2024 
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JHARKHAND STAJHARKHAND STATE BEVERAGESTE BEVERAGES
CORPORACORPORATION LTION LTD. RANCHITD. RANCHI

¼¼AA GOVTGOVT. OF. OF JHARKHAND UNDERTJHARKHAND UNDERTAKINGAKING½½
Corporate Identification NoCorporate Identification No&&U51228JH2010SGC014519,U51228JH2010SGC014519,

TIN No - 20520108277TIN No - 20520108277
Utpad Bhawan, GrUtpad Bhawan, Ground Flooround Floor, Near, Near New Police Station,New Police Station,

Kanke Road, Ranchi-834008Kanke Road, Ranchi-834008
E-mail :- jsbcl.jharkhand@gmail.comE-mail :- jsbcl.jharkhand@gmail.com

Letter No- 2234 Ranchi, Date: 04/11/2024
NOTICE FOR CANCELLATION OF EXPRESSION OF

INTEREST
The Tender Notice No- JSBCL/01, Dated: 08.08.2024, PR

No- 332253 in connection with Selection of Bidder Cum Technicial
SupportAgency for Implementation, Supply, Installation, Operation &
Maintenance of Central Command & Control Center (CC&CC) is here
by cancelled. Sd/-

General Manager (Operation),
Jharkhand State Beverages Corporation Ltd. RanchiPR.NO.339875

Excise(24-25):D
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